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[8hri H. M, Trivedi]

by the President in relation 10 the
State of Gujeret:—

(i) Notification No. G‘ElGlﬂ}ml
MVA-5668-814(2)-E, published
Gujarat Government Gazette dl'lld
the 24th October, 1974,

(li) Notificatwn No. GEI|G|T4|
21|MVA-T7570|85256-E, published in
Gujarat Government Gazetis dated
the 30th January, 1975,

(1ii) Notification No. GH|G|75]|
68|MVA-1774|1736(1)-E, published
in Gujaret Government Gazette
dated the 27Tth March, 1875
[Placed in Library. See No, LT-
86T77/18).

(8) Three statemete (Hindl and

No LT-8677/75)

Drucs axp Cosmrrics (Szconp
AvmioMENT) RULes, 1975

SHRI A K M ISHAQUE' 1 beg
to lay on the Table @ copy of the
Drugs angd Cosmeties (Second
Amendment) Rules, 1975 (Hindj and
English versions) published in Noti-
fication No. GBSR. 358, in Gazette of

BHRI K. R GANESH: On behalf
of Shri C P Majhi, I beg to lay on
the Table a copy each of the following
pepers (Hindi and English versions)
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under sub-section (1) of section WISA
of the Companies Act, 1886:—

(1) (i) Review by the Govern-
ment on the working of the Hin-

(ii) Annual Report of the Hin-
dustan Insecticides Limited, New
Dellu, for the year 1073-T4 along
with the Audited Accounts and thé
comments of the Comptroller and
Auditor General thereon. ([Placed
m Library See No LT-9870/75).

Annvar Rerorr oF PracAa Toots Lo,
SECUNDERABAD FOR 1873-T4

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE
J B PATNAIK): I beg to lay on
the Table  copy of the Annusl
Report (English and Hindi versions)
of the Praga Tools Limited, Secun-
derabad, for the ycar 1073-T4 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon, under sub-
section (1) of section 619A of the
Companies Aect, 1956, [Placed in
Library. See No. LT-0881/75]

STATEMENTS SHOWING ACTION TAKEN ON



